


Page 1



Page 2



Page 3



Page 4



Page 5



Page 6



Scanned by CamScanner

Annexure-1Page 7



Scanned by CamScanner

Page 8



Scanned by CamScanner

Page 9



Scanned by CamScanner

Page 10



Scanned by CamScanner

Page 11



Scanned by CamScanner

Page 12



Annexure II

Page 13



Page 14



Page 15



Page 16



Page 17



Annexure III

Page 18



Page 19



Page 20



Page 21



Page 22



    BEFORE THE  
NATIONAL GREEN TRIBUNAL  
SOUTHERN BENCH CHENNAI 

 

ORIGINAL APPLICATION NO. 

 188 OF 2024 

IN THE MATTER OF: 

Muhammed Risham, Kozhikode, Kerala 

VERSUS 

The District Collector, Kozhikode, Kerala & Ors                                             

……………. RESPONDENTS  

    

AFFIDAVIT ON BEHALF OF 

THE RESPONDENT NO. 2,  

THE CENTRAL POLLUTION 

CONTROL BOARD (CPCB) 

 

 

 

 

M/s.R.THIRUNAVUKARASU 

COUNSEL FOR  

THE 2nd  RESPONDENT 

M-9444012986 


